
2	 Papers Laid on	 [RAJYA SABHA]	 the Table

I.	 Report and Accounts (2013-14) of the Andhra Pradesh State Agro Industries 
Development Corporation Limited, Hyderabad and related papers

II.	 Report and Accounts (2014-15) of the National Council for Cooperative 
Training (NCCT), New Delhi and related papers

III.	 Report and Accounts (2014-15) of the National Horticulture Board, Haryana 
and related papers

कृि‍ष एवं किसान कल्याण मं�ालय में राज्य मं�ी (�ी मोहनभाई कल्याणजीभाई कुंदरिया): 
महोदय, मैं निम्नलिखि‍त प� सभा पटल पर रखता हंू:—

I.	 (1)	 A copy each (in English and Hindi) of the following papers, under 
sub-section (1) (b) of Section 394 of the Companies Act, 2013:––

(a)	 Forty-fifth Annual Report and Accounts of the Andhra Pradesh State 
Agro Industries Development Corporation Limited, Hyderabad, for the 
year 2013-14 (extended upto 01.06.2014), together with the Auditor's 
Report on the Accounts and the comments of the Comptroller and 
Auditor General of India thereon.

(b)	 Review by Government on the working of the above Corporation.

(2)	 Statement (in English and Hindi) giving reasons for the delay in laying 
the papers mentioned at (1) above.

[Placed in Library. See No. L.T. 4111/16/16]

II.	 A copy each (in English and Hindi) of the following papers:—

	 (i)	 (a)	 Annual Report of the National Council for Cooperative Training 
(NCCT), New Delhi, for the year 2014-15.

		  (b)	 Annual Accounts of the National Council for Cooperative Training (NCCT), 
New Delhi, for the year 2014-15, and the Audit Report thereon.

		  (c)	 Review by Government on the working of the above Council.

		  (d)	 Statement giving reasons for the delay in laying the papers mentioned 
at (i) (a) and (b) above.

[Placed in Library. See No. L.T. 4110/16/16]

III.	 (a)	 Annual Report and Accounts of the National Horticulture Board, Gurgaon, 
Haryana, for the year 2014-15, together with the Auditor's Report on 
the Accounts.

	 (b)	 Review by Government on the working of the above Board.

	 (c)	 Statement giving reasons for delay in laying the papers mentioned at 
(ii) (a) above.	 [Placed in Library. See No. L.T. 4112/16/16]

————


